ADMINISTRATIVE TRIBUNAL :

AT HYDERABAD
&%

IN THE CENTRAL

C.A.1122/96.

D,Hanmumanthu
Vs

1. The Chief General Manager, Lo
Telecommunications, AP Circle, ‘
Hyderahad,

2. The Sr,.Superintendent,
Tele-Traffic Kurnool Divicion,
Telecommunications, Kurnocol,

Counsel for the applicant : Mr,V,Venkateswara Rao

Counsel for the respondents H

CORAM: =~
THE HOM'BLE SHRI R,RANGARAJAN s MEMBEFR (ADMN,}

THE HON'BLE SHRI B.S.JAI PARAMESHWAR : MEMBER (JUDL.)
*k AAk

ORDER

CRAL ORDER (PER HON'BLE SHRI R,RANGARAJAN

Heard Mr.V,Vernkateswara Rao, learned counse
applicant and Mr,N,R.Devaraj, learned counsel for thé
Z2. No reply has been filed in this:OA. The ap
Ca waS'inifially appointed as ED Messenger st Bethamc]
12-12-81, He was thus working as regular ED Messenge
Department on the Teleqraph side, When the Telegraph
P&T department was merged with the Department of Tele

the applicent herein and many othere who were working

Mr.N.R.Devszraj,Sr,CGSQ.

.Applicant

.|« Respondents,

MEMBER (ADMN,)

| for thé
respondents,
plicant in thi.
herla from

r in the P&T
Wing of the
communications

as E,D,

Messenwers in the Telegraph Wing of the P&T Department became

surplug., A Telecom Centre was opgred in Bethamcherla

Department of Telecommunication. On the basis of the

in 1993 by th—

representatic

they were taken as Messenger in the Teleéom Centre and continued

as such,

..2




4.

3. This OA is filed praying for a direction to
respor:dents herein to absorb’;ﬂg/him on permanent basi

Department of Telecommunications w.e,f., 1=8-93 ag Mes

with all consequéntial benefits such as seniority, pra

Similar OAs have been disposed of in this cg
Two such CAs are 0A,386/94 decided on 20-2-97 and CA,}

decided on 2-7-97, As the applicent is similarly plag

(¥

the

in the
senger

motion etc,

nnection,

227/97

ed.ﬁﬁ as

the applicants in those OAs, we follow the direction given in

those CAs and direct as fcllowsi=

The Senicr Superirgendent, Tele-Traffic, Kurnool in

consultation with his counter part in the Postal Department should

discuss and take a decisicn as to the status of the applicant,

Till such time 3 decision 1s taken in this cohnection

the applicant

£rall bk continued in the Telecom Centre in the present posts and

capacity. in accordance with the rules,

The other cbservation

if any, made in regard to the seniority etc., in OA.3B6/94 will

hold%L?ood in tﬁis CA also,
6.,

No costs,

NS

®-B<S7JAT PARAMESHWAR)

— " MEMBER (JUDL. ) MEMBER(AD%N.)
Dated : The 23rd Sept. 1298,
Tpictated Tn the Cpen Court)
spr

With the above observation theOA is disposed of,

fro |

'(R. RANGARAJAN)
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Copy to:

1.
2,
3.
4,
S,
6

YLKR

Q030Q

The Chief General Manager, Telswmmunications,
A,P.Circle, Hyderabad.

The Senior Superintendent, Tela-Jraffic Kurnool Oivision
Talacommunications, Kurnool, '

One cepy to Mr.V.Venks teswara Rac,Advocate,CAT,Hyderabags
One copy to Mr.N.R.Devraj, 8r.CGSC,CAT,Hyderabady |
One copy to D.R{A),CAT,Hyderabady

One duplicate copy.




I caunr

TYRED aY CHECKED aY
Cidlia

CAPANED BY APPYUED 5Y

T THE CENTRAL ADM INIST1.TIVE TRild

Sl -
HYDZRADZAD CENCH HYDIAABAD

THE HIN'3LE SHRI R,TAMCAAJAN ¢ M{A)

AND

THE HIN'23LE SHRI 3.5.J41 PARAMESHWAR ¢
M(3)

GRDER/JUIGMENT
m.2/2 A/C. P i,

in

g.4.n80, \\ le?@

THTSIIM DIRZCTI NS

NEJECTZD
MO CSRDER A

SIDERE

TC CLSTS

YLKR

1

i qaretTe @
Cotre] Administrative Tribumal
¥99 | DESPATCH

3 0CT 1998

gevare earadie
HYBERABAD BENEH






